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'THE ADDITIONAL DUTIES OF EXCISE (GOODS OF
~ SPECIAL IMPORTANCE) AMENDMENT ACT, 1984

No. 29 or 1984

| [18th May, 1984}

An Act further to amend the Additional Dutles of Excise (Goods of
_ Spec1a1 Importance) Act 1957 '

Br it enacted by Parhament 1n the Th1rty-ﬁfth Year of the Repubho
-‘of Indla as follows: — , !

1. (D) Thls Act may be called the Addltlonal Duties of Exmse 'Sho'-rt' '

, (Goods of Spec1a1 Importance) Amendment Act 1984 - titleand
. ottt
(2) It shall be deemed to have come. 1nto force on ’che 1st day of Apr11 . r.g;?lée_
1984 - wﬁ} e

ment, -

2. In the Addltlonal Duties of EXCISe (Goods of Spec1a1 Imporfance) “Amend-
. Act, 1957 (heremafter referred to as the principal Act), in the long title, . mentaf -
for the words, figures. and letters “report dated the 28th day of October; ?fnict-‘:tslg
19787, the words, figures and letters “interim report dated the 14th day

: - of1957.
. of November 1983 shall be subst1tuted B
+ 3. In the pr1nc1pa1 Act m-the Second Schednle,~ IR " Amend-
c ' " ment of

. (a) in paragraph 1 for the words, figures and létters “each of Second

the financial years commencing on and- after the - 1st day of April, Schedule.

1979, there shall be ‘paid”, the words, figures and letters “the finan-

cial year commencing on the 1st day of April, 1984 there shall be
paid, prov1s1onally,” shall be substltuted

(b) in paragraph 2, for the words, figures and letters “each of
the financia] years commencing on and after the 1st day of April,
1979, there shall be paid”, the words, fisures and etters “the finan-
cial year commencing on the st day of April, 1984 there shall be
paid, provisionally,” shall be substituted; . ‘

(c) in paragraph 3—~':_ - ,’ R """'*"‘*r"“‘é"_

() for the words, fgures and letters ‘each of the financial
. years commencing on and after the 1st day of April 1979, there.
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"shall be paid”, the words, ﬁgures and letters “the financial year
commencing on the 1st day of April, 1984, there shall be pald
provlslonally,” shall be substltuted

(u) for the Table, the followmg Table shall be subst1tuted
namely _ :

\_.’

“TABLE SR

State - R : ) : ' " Percentage

~ Andbra Pra.d;:sh' e . R . IRRFE e | :_.8'0‘9
Assam ) L, . . . E 2,297
gihar . L . E Lo ST e N . , 7>.‘2x
‘»Gujarat e . . e o e i ' 6.0'13
R Ha‘ryanaA S . o R L R - R . -2.789 .
ﬂix‘iﬁchal ‘Pradesfh T . W .. . . - R 0.734
’.]'am_niua-ﬁd Kashr.nir.- .- .. .- . A ‘ . . . .'vo'.ﬂA,v a
: Kaxﬁataka . R . “ N Lo R » ,.  .o 7 6.081
.Ker;ila - . ‘.  ‘. . Lo , _ . i . '. ¢.1..019
Madiya Bradesh . . . . . Gy
: .Maharashtra e .' .. . . L . YA13.5orE:S..
,Manlpur_‘A:.' [ . o ‘. . . . _0.‘185 _
Meghz;laya_'} o Con e . R 0-‘7;
...Nagaland . . o e P '. e oL . . o 6'84.'
Orissa . ... N C e T . . 3456
.‘"u—njab' T : PR . . . e . .: 4. 268
- Rajasthan = . L, . . e e e 4-365~
CSikkdm . ... . oL oom
" Tamil Nadu N . T AN R 7,707 '
Tripira - - C s S 0.256 -
Uttar Pradesh ., - P o e .o 12,544
West Bengal . oL e e . 'j'g'.ogl.""




